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(c) Yes, Sir. There is aproposaltoestablish
ahigh power TV transmitter at Ajmer which is
under the Active consideration of the Govermn-
ment.

(d) In anticipation of the approval, the site
has beentaken overand orders forequipment
have alsobeenplaced. itwouldtake aboutthree
tofouryears afterthe scheme has beenformally
approved.

[English]

Modemisation oflisco

223 SHRIRAM VILAS PASWAN:

SHRI SANAT KUMAR
MANDAL:

SHRI ASHT BHUJA PRASAD
SHUKLA:

DR.SUDHIRRAY:

Willthe Ministerof STEEL be pleased
tostate:

(a) whether Modemisation of ISCOis not
likety to be taken up by the Steel Authority ot India
Limitedtillthe repaymentofits loans andinvest-
ments;

(b)whetherthe Govemmenthave alsobeen

thinking of handingover ISCOto aprivate party
astavored by the Shankar Committee; and

(c)the decisiontaken by the Govemmentin
this regard?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF STEEL (SHRISONTOSHMOHAN
DEV); (a) Ithas notbeen possible for Govemn-
ment to take an investment decisior: for
Modemisation ot ISCO by the Steel Authority of
India Limited (SAIL) basically due toinadequate
availability of plan funds andintemal resources
with SAILand ISCO.

(b) and (c). Among the various options,
Govemmentare consideringaproposalforseek-
ingprivate parhcipation inthe modermisaton ot
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ISCO. Govemment had constituted a Commit-
tee of Experts (COE) to obtain bids for private
participationin Indian’lron and Steel Company
Limited (IISCO), with the objective of
modemising/expanding IISCOto acrude stee!
capacity of 1.5. million tonnes perannumina
cost-and time effective manner. The recom-
mendations of the COE are currently under
examination and a decision will be taken indue
course.

[ Translation]
Alleged Cheating in Speed Post Centres

224, SHRI RAJENDRA KUMAR
SHARMA:
SHRIRAMBADAN:

SHRIJANARDHANMISRA:

DR. LAXMINARAYAN
PANDEYA:

SHRICHETANP.S.CHAUHAN:

Wil the Minister of COMMUNICATIONS
be pleasedtostate:

(a) whether attention of the Govemment
hasbeendrawntothe news-item caption ‘Speed
PostKendro per Bhari Dhokhadadi appearingin
the ‘Navbharat Times' datedMay 17, 1933 under
the caption Dak Gharo Main Videshi Nagriko se
Dhokha Dhan;

(b) if so, the results of the investigations
conductedinthis regard; and

(c) the disciplinary action taken against
thesefoundguilty?

THE MINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) ReportinNavunarat Times dated 13-
5-93 captioned ‘Speed Post Kendron Per Bhari
Dhoka Dhadi' has cu...2 to notice. Reportcap-
tioned ‘Dal Gharo M- videshi Nagriko Se
Dhoka Dhadi'nthe same news paperdated 17—
5-93 has also come to notice.

(b)and(c). ()) Dunnginvestigatonsinto a
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complaintregarding overcharging of Speed Post
articles, two officials of indraprasthe Head Post
office New Delhi were found charging Rs.10/-
extra for theraticles for which reates were re-
ducedw.e.f. 18-1-93. The complaintwas allowed
refund of Rs. 30/. Both the officials were placed
under suspursion and disciplinary proceedings
havebeeninitiated againstthem.

(i) Parcels No. 8416 and 8417 for Japan
were booked from Connaught Place Post Office
in 1986 and on investigation. the booking clerk
wasfoundto have overchargedthe sendertothe
extent of Rs.200/-. The senderwas ascertained
~ tobetherepresentative of alocal frm.

No Parcelnumber 0412 was foundbooked
for Canada during the last three years from
Connuaght Place Post Office.

Airparcel service for Fijiwas restncted on
12-11-90by the counter clerk Connaught Place
Post Office. being unaware booked six parcels
to that country. These parczis were received
back anddeliveredtothe serder. Arefundof Rs.
1425/- towards postage was also giventohimon
1-11-91.

The oficials found guilty in both the cases
were suttably punished.

Projectsinjoint Sector

225. SHRI SIMON MARANDI: Wili thc
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Ministerof FOOD PROCESSINGINDUSTRIES
bepleasedtostate:

(a) the details projects to be set up by the
Unionand States Governments inthe joint Sec-
torduringthe Eighth Plan?

(b)thedetails of assistance givenforthese
projects in each State; and

(c)the details of projects being runin Bihar
inthe Jointly Sector?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF FOOD PROCESSINGINDUSTRIES
(SHRITARUN GOGOI): (a)to(c). The Ministry
of Food Processing Industries does not setup
Food Processing Industries directly in any State.
However. this Ministry has formulated several
Plan schemes for the Eighth Plan for providing
assistance to State Govemment Organisations.
JointSecorr Companies. Cooperatives Societ-
ies. Voluntary Agencies etc. for setting up/up-
grading Food Processing Industres. The outlay
approved by Planning Commission for these
schemes during the Eighth Pian 1s Rs. 146
crores. Duringthetirstyearofthe Eighth Plani.e
1992-93. the details of Financial Assistance
extended in this reqard is given at statement
attached. M;s. Bihar F ruitand Vegetable Devel-
opment Coopearation. Patni- has been estab-
hished with the equity assiste.ned ttom Ce:ntial
Governmnent duinigthe Sixth Plan





